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ORDER SHEET 
APPLICATION NO.: ----------

Respondent (s) 

Advocate for Respondent (s) 

ORDERS OF THE TRIBUNAL 

OA No.Sl/.2006. 

23.02.2006. 

Mr. P. P. Mathur counsel for the applicant. 
Mr. Hemant Mathur counsel for Respondent No.1. 
Mr. Rakesh Jain Proxy counsel for 
Mr. Sanjay Pareek counsel for Respondent No.2. 
Mr. Vijay Dutt counsel for Respondent No.3. 

Learned Counsel for Respondent No.3 
subrni ts that he bas received instruction::: from 
the 6£ficer In-charge that the applicant has 
been permitted to join as a Member of IAS 
Raj a~: than Cadre and the present OA has become 
infruci:U()US. In vie~t-r of this subsequent 
development, the present OA ha:3 become 
infructuous and is dir:posec; of acc:;clin9lY. 
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